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CvVi LAPPEALNJs). 237102007

PRABHAARORA & ANR Appel I ant (s)
VERSUS
BRI J MHNI ANAN D & ORS. Respondent ( s)

(Wth appln(s) for permission to file addl. affidavit and addl.
docunents and exenption fromfiling OT.)

Date: 09/ 1 0/ 2007 Thi s Appeal was called on for hearing today.

CORAM :
HONB L EM JUSTI CE A K MTHU R
HONBLEMR JUSTI CEMRKANDEYKATJU

For Appellant(s) Ms. Lalit Kohli, Adv.
M. Abhi shek Atrey, Adv.
for M. P.N Cupta, Adv.

For Respondent (s) M. M P. S Tomar, Adv.
for Ms. Sandhya Goswa m , Adv.

UPON hearing counsel the Court made the follow ng
ORDER

At the request of counsel for the appellants, not to be taken up thi

week.

(Ajay Kr. J ain)
Court Master

(Vi jay Dhawan)
Court Master



